Cash Transfer Condlitions

Rs. 1500 (at the end of second by Registration of pregnancy within
trimester) 4 monthe
ii. One ante natal checkup (minimum’)

iii.. Attending counseling session {minimum

ane)
Rs. 1500 (three manths i Child birth registration
after delivery) i Immunization

jii Attending growth maonitoring and

counzeling sessions

Rs. 1000 (6 manths after delivery) i Exclusive breastfeeding for & months &
introduction of complementary feeding

(self certification by mother)
i« Immunization

i Attending growth maonitoring and

counzeling sessions

Around 13.8 lakh P& L women per annum are expected 1o be benefited under the scheme.

IGMEY e a centrally sponsored scheme which would be implemented through 1C0S
infrastructure at the State, District and grassroots level Cells with 100%% financial assistance from the
Ministry of Women and Child Development. The day to day implementation and administrative
matters would be the regpongibility of the State Government. Child Development Project Officer
(CDPO) under ICDS or Districts Pragramme Officer (DPO) wolld transfer the cash in the bank or

poet office account of every beneficiary.
Anganwadi Bhavans in Andhra Pradesh

2161, SHRI NANDI YELLAIAH: Wil the Minister of WOMEN AND CHILD DEVELOPMENT be

pleased to state:

(a) the totel number of Panchayats in Andhra Pradesh for which separate Anganwadi
Bhavans have been built with the assistance from Backward Area Grant Fund (BAGF) and

Panchayati Raj agencies;

(b)  the rames of the villages which still do not have separate Angarwad Bhavans, district-

wise;
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(23 by when the remairing vallage Panchayats are likely to be provided separate Anganwadi

Bhavang ;and

(d) the target set in this regard for the current year, indicating the Central fund earmarked

for this purpose and the villages to be provided Anganwadi Bhavans, district-wise ?

THE MINISTER OF STATE OF THE MINISTRY OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATI KRISHNA TIRATH): (&) to (d) The Integrated Child Development Services (ICDS)
Scheme does not provide for canstruction of Anganwadi Centre (AWG) Buildings except in the Narth
Eastern Region (NER). States/UTs have been requested to arrange for construction of AWC

buildings by tapping resources from other Schemes/ Community.

In Andhara Pradesh, 1943 AWC Buildings are reported to have been sanctioned and
constructed under Backward Regicn Grant Fund (BRGF) during 2007-08 to 2010-11 and 1152 AWG
Buildings have been sanctioned for canstruction under Panchayati Raj Institution (PRI) during 2006-
0.

Az reported by State Government of Andhra Pradesh, district-wize information an 41,166 AWG
which do not have AWC Buildings and reported to be running from rented buildings are given in the
Statement (See below). Since ICDS Scheme does not provide for construction of AWC Buildings,

no targets are et in this regard for States other than NER.
Statement

District-wise information on AWG which don 't have AWG buildings

Sl.No. MName of the District MNumber of AWCs which do
naot have AYWG Buildings and reported to

be running from rented buildings

State: Andhra Pradesh

1 Adilabad 2687
2 Ananthapur 1091
3 Chittar 1548
4 East Godavari 3072
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5] Guntur 2879
& Hyderabad 524
7 Kadapa Q
8 Karimnagar 1494
Q@ Khammam 496
0 Krishna 736
1 Kurnoal 2148
i, Mahaboobnagar 2630
13 Medak 593
14 MNalgonda 2545
5 Nellore 1667
s} Nizamakbad 1110
7 Prakasam 3321
8 Rangareddy 0
°? Srikakulam 2726
20 Vigakhapatnam 2741
21 Viziaragaram 1757
22 Warangal 3033
23 West Godavari 2459

Total 41165

Validity of marriage of minors

2162, SHRI MOINUL HASSAN: Will the Minister of WOMEN AND CHILD DEVELCOPMENT be

pleased o state:

(a) whether it is a fact that the marriage involving minors has not been declared invalid
under the Prohibition of Child Marriage Act and the penalties are provided for only those who

promote it;
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